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{
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BEFORE THE NATIONAL GREEN TRIBUNAL EASTERN ZONE )
o — \ BENCH, AT KOLKATA 6?]’{5')' - () 63 %)73,
G- AR ™ | Original Appliention No. 108 /2023/EZ
Elf X "T : In the matter of-
Al ANA N A\ Arshad Nesar
3 E ; ‘ l ..Applicant
) ‘ = T L@ 1%, -Versus-
Zb.u'r.zjz'f‘J /;f Departmental of Environment,
Ny Forest & Climate Change,
OVt of By Government of Bihar & Ors.
$0TARk ' ...Respondents
COUNTER AFFIDAVIT FILED ON BEHALF OF
* [ SHEIK .. SUPERINTENDENT OF POLICE, SHEIKHPURA, BEING

RESPONDENT NO. 3 HEREIN.
< ]/(UNIAR VAIBHAMW, son of shri S.N. Choudhary, aged 30 years, by

\.P_fB ’ “faith- Hindu, by occuﬁatlon Government service, working for gain at

The Office of SUPERINTENDENT OF POLICE, SHEIKHPURA,

Vill-Kankarbhagh Lohiya nagar, PS-Kankarbhagh, Distt.-Patna, State-
Bihar, 800020

do here by solemnly affirmand submit as follows:-

1. That | am holding the post of DSP (HQ) Sheikhpura and | have
made my self well acquainted with the facts and circumstances
of the instant Origina.l Application and have gone through the
documents pertaining to the subject matter of the instant
Application and | am competent to file the instant Affidavit
before this Honble Tribunal vide an Authorization granted in

my favour by the Superintendent of Police, Sheikhpura.

2. That this Affidavit is being filed to bring on record the steps

taken by the Superintendent of Police Sheikhpura inter alia as

follows:
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That the said Original Application has been parterned by the
applicant for issuance of direction by the Hon’ble National Green
Tribunal, Eastern Zone, for protection of felling of trees at the bank of
river Tati, situated at village Charihari at Sheikhpura and also at the
sides of the main road of the area Charihari

That the answering respondent would like to humbly state that vide a
letter dated 12-07-2023, addressed to SHO (i.e. Station house
Officer),- Sheikhpura, a detailed report had been sought forthand
furthermore, the SHO was also directed and instructed to,protect the

trees at the described site mentioned in the applicant's application.

A copy of the Ietter,idated 12-07-2023, addressed to the SHO (i.e.
| Station House Officer), Sheikhpura, is annexed here to and marked
with the letter ‘A’

That the ans_}nzering respondent would like to humbly submit that the
report dated 15-07-2023 submitted by the S.HO, Sheikhpura stated
that the Forest Department personnel have been maintaining and
taking proper care of the trees and adequate steps/action are also
taken against any wrongdoer found committing any offence of felling
or destruction of the trees and a case was also filed in the Ld. Court
of the Ld. chief Judicial Magistrate, Sheikhpura against the

wrongdoers being case no 93% of 2022.

Furthermore, it was informed in the said report that at the time of
inspection by Sub-inspector M.P. Singh of Sheikhpura Police station
at the sites or areas mentioned in the Original Appalication wherein
allegedly the trees were being destroyed or uprooted were found to
be completely false and fabriceted. On an earlier occasion on a
compliant being received by the said applicant herein, the Public
Grievance Redressal Officer, Sheikiipura had also investigated and
therein also it was found that the allegations and complaints raised

by the said applicant herein were false,
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A copy of the Report dated 15-07-2023, submitted by the SHO (ie.

Station House Officer), Sheikhpura, is annexed hereto and marked

with the letter 'B'

d. The answering respondent is taking steps to make sure that all the

trees are well protected by both the Forest Department Personnel

and the Sheikhpura Police Authorities and in case of any violation,

accordance with law.

strict action shall be taken against the said wrongdoer in

/they are ready and willingtoabidebyt hcorder/s direction/smade by
NIV
this Hon'ble Tribunal and has taken all possible steps to comply the

directions of the Hon'ble Tribunal and the InspectionCommittee.

4. The statements made in paragraph nos. 1, 2 and 3 are true to my

knowledge, those made in paragraph no. Para 3 (b) and (c) are true to

my information derived from records which | verily believe to be true

and the rest are my respectful submissions before this Hon'ble

Tribunal

Prepared at my office

q/g\\\\w Mr. Surendra Kumar

Advocate
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Identified by me

Advocate

Enrolment no. .25 s,
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NOTARY

VERIFICATION

i\ NOT-1282022
MR

ified at Sheikhpura by the deponent above named on this 28 the 11
” dﬁ‘(/ of November, 2023 and say that the contents of this affidavit made in
LY G—{Q.;.\h’ paragraph nos. paragraph nos. 1 to 4 true to my knowledge, those made in
paragraph no Para 3 (b) and 3 (c) are true to my information derived from
records which | verily belleve to be true and the rest are my respectful

submissions before this Hon'bleTribunal.

g 4;?;\““;b

DEPONENT
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